PUBLIC ANNOUNCEMENT — ENGLISH :: TRINITY MIRROR — CHENNAI - 26.09.2021

SCHEDULE Il FORM B _
PUBLIC ANNOUNCEMENT ¢
(Regulation 12 of the Insolvency and Bankruplcy Board of India
(Liquidation Process) Regulations, 2016)
FORTHEATTENTIONOFTHESTAKEHOLDERSOF
ROCANA INFRASTRUCTURE PRIVATE LIMITED

1. | Name of Corporate Debtor Rocana Infrastructure Private Limited
2. | Date of incorporation of Corporate Deblor | 11.12.2009

3 Authority under which the Corporate | Companies Act, 1956, Rogum

" | Debtor is Incorporated / Registered | of Companies - Chénnal, Tamiinadu
Corporate-identity Number / Limited Liability
- WWO'COW*DW U45400TN2009PTCO73884 -

F

5 Address of the registared office New No.21, Old No.23, Padmanabhan
Al Moﬁa(dw}dmm Streat, T Nagar, Chennai - 600 017
6. Date of closure of Insolvency 20th March 2020
7. | Liguidation Commencement Date of 14th September 2021 (Order communicated
* | Corporate Debtor ouwmmmmn 1

mmwmdn Name: L. BHADRI
WWMDWMW
No.8/12 (Old No.16/12), Kesava
9 MNM‘IO‘NLW. Perumal Sannadhi Street,
* | as registered with the Board Mytapore, Chennal-600 004.

- | Registered Email ID: Lbhadri@gmail.com

Adonstasd i G xaet WMPDA Towers 2 Flor, No. 164 (01
for comespondence with the liquidator WLWMMM

10.

as Registered with the Board e
11.| Last date for $ubmission of claims 21st October 2021
Notice is hereby given that the National Company Law Tribunal, Division
Bench Il, Chennai has ordered the liquidation of M/s. ROCANA
INFRASTUCTURE PRIVATE LIMITED on 14th September 2021 vide its Order
in IA/1123(CHE)2020 in IBA/1062/2019 (Order communicated fo the
Liquidator on 21st Seplember 2021).
The stakehoiders of M/s. ROCANA INFRASTUCTURE PRIVATE LIMITED,
are hereby calied upon to submit their claims with proof on or before 21st
October 2021 to the Liquidator at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means
only. All other creditors may submiit the claims with proof In person, by post or
by electronic means,
wqwummummwm.

Sd/-
mmswmomn

Liquidator
Date: 26.09.2021 L. BHADRI, B.Com., F.C.A.
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